FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR
TRUEVALUE ENGINEERING PRIVATE LIMITED

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India

(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

SL. RELEVANT PARTICULARS
1. | Name of the corporate debtor along with PAN & CIN/ LLP No. | Truevalue Engineering Private
Limited
CIN: U74210MH1999PTC122998
2. | Address of the registered office 203 Loha Bhavan, Carna Bunder
Masjid Mumbai 400001
3. | URL of website NA
4. | Details of place where majority of fixed assets are located Mumbai
5. | Installed capacity of main products/ services NA
6. | Quantity and value of main products/ services sold in the last | NIL
financial year
7. | Number of employees/ workmen NIL
8. | Further details including last available financial statements (with | For further details write an email to
schedules) of two years, lists of creditors are available at URL: | cirp.truevalue@gmail.com
9. | Eligibility for resolution applicants under section 25(2)(h) of the | For detailed EOI and eligibility
Code is available at criteria, please write an
email to cirp.truevalue@gmail.com
10. | Last date for receipt of expression of interest 01.07.2024
11. | Date of issue of provisional list of prospective resolution | 03.07.2024
applicants
12. | Last date for submission of objections to provisional list 08.07.2024
13. | Date of issue of final list of prospective resolution applicants 10.07.2024
14. | Date of issue of information memorandum, evaluation matrix and | 15.07.2024
request for resolution plans to prospective resolution applicants
15. | Last date for submission of resolution plans 14.08.2024
16. | Process email id to submit Expression of Interest cirp.truevalue@egmail.com

Date: 14.06.2024
Place: Nagpur

SD/- W

IP Megha Agrawal
Resolution Professional

Partner in  Synergy Inso
Professional LLP :

For Truevalue Engineering Private
Limited

IBBI/IPA-001/IP-P01456/2018-19/12272
AFA valid up to — 02.10.2024

Email: cirp.truevalue@gmail.com
Registered address: - 001, Shivranjini
Apartments in Circle of Congress Nagar
Garden, Congress Nagar, Nagpur -440012.
Correspondence address:- Plot No 72,
Anjaneya Niwas, Opp. Dew Trinity
Hospital, Hindustan Colony, Wardha
Road, Nagpur 440015
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Notice is hereby given to the Public in
general that my clients namely Mr. Kiran
Babulal Raval and Mr. Ravindra
Ratanchand Jain entered into Partnership

. a ﬂ Firm namely M/s. Madhav Builders and
Frs'ﬁ? ecn Developers vide Admission Cum
3“%' 3T Retirement Deed dated: 15/10/2012 and

my clients are nowhere liable for any
farsmrema arem liability created by the other partners of the
m ﬁ partnership firm namely M/s. Madhav
Builders and Developers before my clients

FT@QTC[ Wﬁq entered into the above-mentioned
N partnership firm. ALL PERSONS having
eI K[l any claim in the above-mentioned

TR caid partnership firm for any financial
3 ¢ transactions done prior to 15/10/2012 shall
TNfHATT IR directly approach its previous partners

namely Mr. Ishak Karim Charolia, Mr. Yasin

BT ﬁ% Alaudin Badhra, Mr. Pradeep Sabuji
oT m Temkar, Mr. Sanjay Ashok Jain and Mr.
Abhay Chandmal Bhandari as they were

Iz GIC the only partners responsible for financial
c transactions on behalf of the firm. It has
ad fasmsfiar also been on record and documented that
SR the new partners (my clients) shall not be
held responsible for any liability prior to

TG D 3f|g;gi;|'|' their admission in the firm. As the above

mentioned partners have failed on multiple
occasions to discharge their due liability,
my clients are also in process of filling
complaints of criminal and civil nature
against the other partners of the
partnership firm for recovery of their capital
invested and the harassment and torture
caused to my clients by the hands of the
other partners.

%ﬁan%?ra'ﬁr

Hofae 311% If my clients are pressurised by any public
at large for payments and/or discharge of
qlay, liability that does not pertain to them, then
II'@-?IT gRmrdtea in that case my clients would be taking
appropriate legal action and proceedings
CH é QAU ofextortionand Defg:‘n’ation.
Mg e Devesh S. Shukla, Advocate

Shop No. 127 (A), Ajanta Square Mall, Near Borivali Court,
Borivali (West), Mumbai- 400 092.
Date : 14/06/2024 Place : Mumbai

PUBLIC NOTICE

Mrs. Sakina Akberali Lakdawala was a lawful

BT@'QWT@'WﬂTVT Member of the Vaishali ‘B’ Appartment Co-op.

Housing Society Ltd. Seth Motisha Lane

qa‘q’ew Mazagaon, Mumbai 400 010, and part owner

of Flat No.1004 on the 10th floor in the

a-n%'_‘ﬁ (aﬁ-f_"r) building of the Society, expired intestate on

awﬁ 3‘“%' Ogth March 2023 without making any
nomination.

AT S I, Adv. Hozefa Quresh Ghadiali, hereby invite

. in writing claims or objections from the heir or

TR ?w;ﬁ heirs or other claimants/objector or objectors

ﬁaT @'@H to the transfer of the said shares and interest

of the deceased Member in the capital/

STITAT ?lﬁ'?l'v!of property of the Society within a period of 15

days from the publication of this notice, with
copies of such documents and other proofs
in support of his/her/their claims/objections
for transfer of shares and interest of the

Sﬁ'ﬂ' OdoT 3rAdT deceased Member in the capital/property of
4 m the Society. If no claimsfobjections in writing
ET: are received within the period prescribed
3MTAEHT APTTeT  |above, the Society shall be free to deal with
. the shares and Interest of the deceased

g YTsATSTdD member in the capital/property of the Society

in such manner as is provided under the Bye
-laws of the Society. The claims/objections, if
any, received by the Society for transfer of
shares and interest of the deceased Member
in the capital/property of the Society shall be

iﬁ?_af a—a-l% dealt with in the manner provided under the
> « Bye-laws of the Society. Such bye-laws book
ﬁﬁ;%f?ﬂ?-r Sﬂﬁ . is available for inspection by the claimants/
% ﬂ ﬂ objectors, in the office of the Society/with the
ar § Secretary of the Society, from the date of
R ¢ IR publication of the notice till the date of expiry
. of its period.
BT dfe Place: Mumbai For and on behalf of
13117‘”7&. ?ﬁ?q_rf Dated : 14th June 2024. Sd/-
R Adv. Hozefa Q. Ghadiali
ﬁﬁ 311%. EICIEGE Ground Floor, 33/35, Hirani House,
W Mazgaon Village, Lane next to Mumbai
3 @EI Darbar, Ramseth Naik Road, Mazgaon,
qfadaa =gl Mumbai-400010
Tel.: +91-22-23774706 / 98200 23602
IR BoAT 3R Date: 14th June2024.
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Notice is hereby given that the Share Certificate(s) for the below listed Equity Shares
of M/s Centre For Digestive And Kidney Diseases (India) Private Limited
(“Company”) bearing CIN: U85110MH2004PTC146014 having registered office at
35, Dr E. Borges Rd, Hospital Avenue, Parel, Mumbai, Maharashtra - 400012, India,
have been Lost/Misplaced. |, Manilal H. Limbani residing at 804, B’ Wing, Jeerawali
Residency, Deraser Lane, Ghatkopar East, Mumbai - 400077 as the registered
Shareholder of the mentioned equity shares, have requested the Company to issue
duplicate Share Certificate(s). Any person who has a claim in respect of the said
certificate(s) should submit his/her/their claim(s) with all the supporting documents
to me/us with a copy to the Company at its referred address along with evidence
within 7 (seven) days from the date of publication of this notice, else the Company
will proceed to issue the duplicate Share Certificate(s). No claims will be entertained
with respect to the original share certificate(s) subsequent to the issue of duplicate
Share Certificate(s) thereof:

Details of the Misplaced/Lost Equity Share Certificate(s) in the name of
Manilal H Limbani

Certificate Number | No. of Equity Shares Distinctive Numbers
43 150000 7117901 - 7267900
58 200000 13765318 - 13965317
68 70054 15728918 - 15798971
113 1245946 49750467 - 50996412
Total 1666000

After issuance of duplicate share certificate(s), the original share certificate(s) shall
stand cancelled and any person dealing with the original share certificate(s) shall
be doing so at his/her/their own risk in terms of costs and consequences.

Name of the Shareholder : Manilal H Limbani
Contact: +919702222040 Email Id : manilal@uniqueom.com
Place: Ghatkopar, Mumbai

PUBLIC NOTICE

Notice is hereby given to general public that Mr. Madhukar M. Dighe and
Mrs. Kamal M. Dighe were the legal joint owners of Flat No. 202, 2nd
Floor, “D” Wing, Building No. 6, admeasuring 468 Sq. Fts. Built up area
i.e. 580 Sq. Fts. Super Built up area, in the building known as “Mars”, in the
society known as “Mars Co-op. Hsg. Soc. Ltd.”, situated at Vasant
Galaxy, Junction of M. G. Road & Link Road, Bangur Nagar, Goregaon
(West), Mumbai — 400 104, in the Registration District Mumbai City and
Mumbai Suburban.
Itis informed that Mr. Madhukar M. Dighe and Mrs. Kamal M. Dighe were
jointly holding 5(Five) Shares of Rs. 50/- each bearing Share Certificate No.
95, having distinctive Nos. from 471 to 475 (both inclusive) issued by “Mars
Co-op. Hsg. Soc. Ltd".
It is informed that Mrs. Kamal Madhukar Dighe expired intestate on
14/05/2012 in Mumbai and Mr. Madhukar Mahadeo Dighe expired
intestate on 02/12/2023 in Mumbai leaving behind (1) Ms. Shaila Madhukar
Dighe -(Daughter), (2) Mrs. Nayana Harish Puri - (Daughter), (3) Mrs.
Neeta Deepak Sawant - (Daughter) and (4) Mrs. Manisha Kanchan
Kulkarni - (Daughter) as their only lawful legal heirs and they have become
joint owners of the said Flat vide executing a Deed of Declaration dated 9th
January, 2024 bearing Reg. No. BRL-6/2964/2024 dated 09/02/2024 and
now they are intending to sell their said Flat No. 202 to (1) Mr. Ramamurthy
Chebium and (2) Mr. Lokesh Ramamurthy Chebium.
All person/s having any claim/interest for the said Flat No. 202 or any part
thereof by way of sale, exchange, agreement, contract, gift, lease, lien,
charge, mortgage, trust, inheritance, easement, reservation, maintenance
or otherwise howsoever is/are hereby requested to inform & make the same
known to the undersigned in writing, together with supporting documents in
evidence thereof within 14 (Fourteen) days from the date of publication of
this notice hereof at my Office address, failing which the claims or demands,
if any, of such person or persons will be deemed to have been abandoned.
Sd/-
Vitesh R. Bhoir
Shop No. 10, Suraj Bali Niwas,
Station Road, Opp. Registration Office,

Date: 14.06.2024

Place : Mumbai.
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PUBLIC NOTICE

NOTICE are hereby given that the below mentioned Authorised Person are no longer affiliated as
Authorised Person of Kotak Securities Limited.

Authorised Trade Exchange Registration

Address of
Person Numbers of N
Name Name Authorised Person Authorised Person
Sachin Sachin NSE - AP0291563001 A 204 Dheeraj Hill View, Tower
Santlani Santlani Siddharth Nagar, Mumbai Borivali

BSE - AP01067301156605 East, Mumbai-400066

Chandraprakash | Chandraprakash
Meghraj Parekh | Meghraj Parekh

5 A Sambhavtirth 2 A Bhulabhai, Desai
Road Opp Heera Panna Building,
Hajiali Cumballa Hill, Mumbai-400026

NSE - AP0291561431
MCX - 160957

Komal Ganpat | Komal Ganpat
Vare Vare

5B 1401 Destiny, Paradise Opp
Fire, Brigade Gavapada Mulund
East, Mumbai-400081

NSE - AP0291562821

Khagesh Satish | Khagesh Satish
Mahajan Mahajan

351 A 1st Floor, Kongere Chawl
Mharal Pada, Behind Mauli Banglow
Kalyan, Thane-421103

NSE - AP0291562581

Yashica Sinha | Yashica Sinha 202 C Genevieve Casa, Rio Gold
Near, Gate 3 Nilje Kalyan Shil Road

Palava City, Thane-421204

NSE - AP0291563291

BSE - AP01067301157134
NSE - AP0291457711  |Block 2 A Ground Floor, Irani Mansion
Gokhale Society Lane, Opp Kem
BSE - AP01067301145019| Hospital Parel East, Mumbai-400012

Kalpesh Ashok
Solanki

Kalpesh Ashok
Solanki

Neha Gautam
Rathod

Neha Gautam

NSE - AP0291095471 Building No 7 Flat No 102, N G
Rathod

Paradise Mira Road, East Near
BSE - AP0106730174656 | GCC Club Hatkesh Udyog Nagar,
Thane-401107

Please note that above mention Authorised Person (AP) are no longer associated with us. Any person
henceforth dealing with above mention AP should do so, at their own risk. Kotak Securities Ltd. shall not
be liable for any such dealing. In case of any queries for the transactions till date, Investors are requested
to inform Kotak Securities Ltd. within 15 days from the date of this notification, failing which it shall be
deemed that there exists no queries against the above mentioned AP.

kotak® Kotak SecurLimited. Registered Office: 27 BKC, C 27, G Block, Bandra Kurla Complex,
Kotak Securties Bandra (E), Mumbai 400051. CIN: U99999MH1994PLC 134051, Telephone No.: +22
43360000, Fax No.: +22 67132430. Website: www.kotak.com / www.kotaksecurities.com.
Correspondence Address: Infinity IT Park, Bldg. No 21, Opp. Film City Road, AK Vaidya Marg, Malad
(East), Mumbai 400097. Telephone No: 42856825. SEBI Registration No: INZ000200137(Member of
NSE, BSE, MSE, MCX & NCDEX) , AMFI ARN 0164, PMS INP000000258 and Research Analyst
INH000000586. NSDL/CDSL: : IN-DP-629-2021. Compliance Officer Details: Mr. Hiren Thakkar Call: 022

-42858484, or Email: ks.compliance@kotak.com
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ISER : MAHESH CHATRABHUJ RAMAVAT
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LOST

I, Mr. Ashish Umakanth Wagle,
owner of Flat No. C-41/403,
Triveni CHS, Vasant Vihar,
Pokharan Road 2, Thane (W.) -
400 610 have lost my Share
Certificate No. 15A, distinctive
Nos. 71 to 75. (Both inclusive) I
have registered an FIR No.
624/2024 at Chitalsar Manpada
Police Station, Thane (West) dt.
07.06.2024.

If anybody finds the above
certificate then please contact
within 14 days on the above
address or else thereafter society
will proceed for issuing the
Duplicate Share Certificate.

PUBLIC NOTICE
Notice is hereby given that the share
certificates for 900 equity shares of Rs 2/- each
bearing certificate Nos 2561 & 14594 and
distinctive Nos 1927276 to 1927725 &
36540901 to 36541350 under Folio No
00P00271 standing in the name of Mr
Pradipkumar Devdhar Sahani of Sudarshan
Chemical Industries Ltd Have been misplaced
and undersigned have applied to the Company
to issue duplicate share certificates for the
said shares. Any person(s) who have claim
in respect of the aforesaid shares should lodge
claim for the same with the Company at its
Registered Office : & 7th Floor Eleven West
Panchshil, Survey No 25, Near PAN Card
Club Road Baner, Pune 411045 within 15
days from the date of this notice, else the
company will proceed to issue duplicate
share certificates sdi-

Mr Pradipkumar Devdhar Sahani
Place: Mumbai

Notice of Loss of Share Certificate
This is to inform the general public that share
certificate No. 501 to 510, issued by
Aishwarya CHS LTD for Ashok Kumar Lahoty
and Monika Lahoty for flat No. 1002,
Aishwarya CHS LTD; Opposite  G.L.
Compound, Near Hiranandani Hospital, Powai,
Mumbai - 400076 has been reported lost.
The above-mentioned are the rightful owners
of the said share certificates. Any person or
entity in possession of the above-mentioned
certificate is requested to return it at the above
stated address within 15 days from the date of
this notice. If the certificate is not returned
within the specified period, it will be deemed
null and void.
| thank the society for their co-operation and
support.

Sd/-
Place : Mumbai Ashok Kumar Lahoty
Date : 14.06.2024 9920447653

PUBLIC NOTICE

Notice is hereby given that the shares
certificate No(s) 248802, 366531, 94423
for 200 shares bearing distinctive No(s)
143017499-143017548, 578606660-
578606759, 4556105-4556154 standing
in the name(s) of S D WADHWA (Deceased)
in the books of M/s Larsen & Toubro
Limited, vide folio no. 10008573 has/have
been lost/misplaced/destroyed and the
advertiser has/have applied to the Com-
pany for issue of duplicate share certific-
ate(s) in lieu thereof. Any person(s) who
has/have claim(s) on the said shares
should lodge such claim(s) with the Com-
pany's Registrars and Transfer Agents viz
Kfin Technologies Limited, Selenium
Tower-B, Plot 31-32, Gachibowli, Fina-
ncial District, Hyderabad - 500032 within
15 days from the date of this notice failing
which the Company will proceed to issue
duplicate share certificate(s) in respect
of the said shares.

Name(s) of the Applicant(s)

SHITIJ WADHWA

Place : Mumbai Date : 14.06.2024

Notice is hereby given to the public atlarge on behalf
of ourclienti.e. MR. HIRAMOHAN PEHARE and
MANOJ MOHAN PEHRE both Adult, Indian Inhabitant,
residing at Flat No.303, Sunrise Building, Junction
of Rajaram Tawade Road, Mhatre Wadi, Dahisar
(West), Mumbai — 400068, who is negotiating to
purchase and acquire from MR. ABDEN JOHNY
KINNY, aged 62 years, Occupation: Agriculturist,
an Adult, Indian Inhabitant, residing at Khajur
Wadi, Gorai Village, Borivali (West), Mumbai -
400092, (hereinafter referred to as “Owners”) all
their right, title, interest and benefits in schedule
flat which is more particularly described in the
Schedule hereunder written.
Any person/entity having any claim against, into or
uponthe said flat or shares orany partthereof by way
of sale, exchange, inheritance, agreement, contract,
mortgage, easement, gift, lease, lien, charge, trust, right
of residence, maintenance or otherwise howsoever
are hereby required to notify the same in writing
along with supporting documentary evidence to the
undersigned, at its office at : Office No.5, 1st Floor,
Shree Mahavir Chambers, 1/5, Banaji Street, Off.
Cawasji Patel Street, Fort, Mumbai—400 001, (email
id: ms.legalvision@gmail.com) (Contact Nos.:
+91 93722 72220) within 14 days from the date
hereof, failing which our client shall complete the
transaction without reference to the claim and/or
objection and any claim and/or objection, if any, shall
be considered as waived and/or abandoned.
ALLTHAT piece and parcel of land being share, rights,
title and interest in respect of the ancestral property
being land bearing Survey No.77, corresponding to
C.T.S.No.127, area admeasuring about 67.18 gunthas
as per 7/12 extract and area admeasuring about
5893.12 sq.mlrs. as per property card (i.e. 25% area
of the said property is 16.79 gunthas as per 7/12
extractand areaadmeasuring about 1473.28 sq. mtrs.
as perproperty card) of Village Gorali, Taluka Borivali,
Taluka Borivali, Mumbai Suburban District, Mumbai,
lying, being and situated at Gorai Uttan Road, Borivali
(West), Mumbai—400 092 and the said property falls
under Green Zone as per D.P.Remark forMGU area
Dated this 14th day of June, 2024.
[ M/s. Legal Vision ]
Advocates
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New Delhi.

New Delhi.
International Cricket Council (ICC) to

the life of the citizens.Several Images

The Black Caps, on the other

After being asked to bat first,

Pakistan fan sells tractor for 3000 USD to
watch clash vs India, returns dlsuppom’red

w120 World Cup 2024: A Pakistani
fan sold his tractor for 3000 USD to

watch the match hetween India
and Pakistan in New York, but
returned disappointed after Babar
Azam's men lost by 6 runs. The fan

also praised Suryakumar Yadav for

his knock against the USA.

One of the Pakistani fans
present at the Nassau County International
Cricket T sold my tractor for $3000 to
watch the India vs Pakistan match, in
which we lost. I was very disappointed,”
the Pakistani fan told ANI.Stadium in New
York on Sunday, June 9, returned empty-
handed after Pakistan lost to India by 6
runs. The fan revealed that he sold his
tractor for 3,000 US dollars to watch the
marquee clash in the T20 World Cup 2024.
The game was a low-scoring thriller where
Pakistan failed to chase down a target of

Fans demand ICC to shift T20 World Cup
matches from FIorldu uf’rer flush foods’ alert .. oum

the Pakistan bowlers helped him gain
confidence as far as his batting skills are
concerned. The youngster played a critical
role in the T20 World Cup 2024 game after he
scored 9 runs off 13 balls with a four, helping
India post a challenging target of 120 on a
difficult pitch to bat on at the Nassau County
International Cricket Stadium in New York.
the USA, Pakistan will also have toArshdeep’s innings turned out to be crucial as
India went on to beat Pakistan by 6 runs.

Fans are demanding the

shift the T20 World Cup 2024 matches
out of Florida after flash floods warning
in the city. Notably, heavy rainfall in
South Florida on Wednesday, June 12
left several streets flooded disrupting

and videos of water logging in the city
surfaced on social media showing roads
filled with water. With heavy rain and
flood warnings issued, fans are
demanding the ICC to shift the
remaining games scheduled in Florida
to New York or Dallas.Notably, three more
matches are remaining to be played at the
Central Broward Regional Park Stadium
Turf Ground, Lauderhill, Florida on June 14,
15 and 16. Two of the remaining three
matches of Group A will have a major effect
on the tournament with USA and Pakistan’s
qualification to Super 8 on the line.

Zo-hosts USA will take on Ireland on June 14

WI vs NZ: Sherfane Rutherford powers West
Indies to Super 8, NZ on brink of elimination

New Delhi West Indies stormed into the T20

World Cup 2024 Super 8 after beating New
Zealand by 13 runs on Thursday at the Brian
Lara Stadium in Tarouba, Trinidad. With the
win, Rovman Powell’s men also went to the
top of the table with wins in all 3 of their
matches.

hand, kept languishing at the
bottom of the table and are on
the verge of getting knocked
out. For them to stay alive,
Uganda have to beat
Afghanistan on June 15.

West Indies found themselves
in dire straits. With their score
at 23 for 4 in the powerplay,
the co-hosts looked hapless,
to say the least. Nicholas
Pooran threw his bat around to
score 17 runs off 12 balls and
was the only batter to pose a
threat to the Kiwi bowlers in
the first 6 overs. Pooran also
went past Chris Gayle to
become the leading run-
scorer for the Caribbean in T20Is.
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SchedulePooran got out to Tim Southee,

120. Pakistan were in contention to win for
the most part of the game before losing
their way completely in the death overs of
their run-chase. With 18 runs needed in the
final over, Naseem Shah hit Arshdeep
Singh for a couple of fours, but his efforts

Iicc
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in a crucial Group A clash as a win for the
USA will help them qualify for the Super 8
stage. Even if the game gets washed out, the
Monank Patel-led side will qualify for the
next round having five points to their name
from four matches.Hence, a washout will
prove to be detrimental to Pakistan’s chances
of qualifying for the next round as they’re
currently tottering on the third spot on the
points table with just one win from three

who replaced Matt Henry, while playing an
agricultural swipe. Southee, Trent Boult and
Lockie Ferguson hunted in pack to leave the
West Indies batting in shambles. But from
there on, Sherfane Rutherford put on a
single-handed show and guided West Indies

to 149 for 9.Rutherford used the long handle
to good effect and stayed not out on 68 off 39
balls with the help of 2 fours and 6 sixes. He
made sure that West Indies injected
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with PAN/ CIN/ LLP No.

1. |Name of the corporate debtor along | Truevalue Engineering Private Limited
CIN: U74210MH1999PTC122998

New Delhi. The New York leg of the T20
World Cup 2024 concluded with India’s

N

. |Address of the registered office

203 Loha Bhavan, Cama Bunder Masjid Mumbai

comprehensive seven-wicket victory over

the USA, much to the relief of batters who

400001
3. | URL of website NA
4. | Details of place where majority of fixed ~ [Mumbai

assets are located

struggled on the challenging pitch at Nassau

o

. | Installed capacity of main products/services|NA

County International Cricket Stadium. The

6. | Quantity and value of main products/ NIL
services sold in the last financial year

last group match began with an "lbw" for a
"golden duck," worsened before improving

—~

.| Number of employees/ workmen NIL

o

statements (with schedules) of two years, lists | cirp.truevalue@gmail.com
of creditors are available at URL:

. |Further details including last available financial | For further details write an email to

slightly, and ended as expected for the
United States cricket team, losing to India
after another low-scoring match. The

25(2)(h) of the Code is available at URL:

9. | Eligibility for resolution applicants under section | For detailed EOI and eligibility criteria, please
write an email to cirp.truevalue@gmail.com

Americans entered Wednesday’s match

10. | Last date for receipt of expression of interest| 01.07.2024

riding high after defeating Pakistan in their

11.| Date of issue of provisional list of 03.07.2024
prospective resolution applicants

previous game.

12. | Last date for submission of objections to |08.07.2024
provisional list

However, India demonstrated its depth and
ensured it did not become another upset

13.| Date of issue of final list of prospective
resolution applicants

10.07.2024

victim and chased down the highest total at

=

.| Date of issue of information memorandum,| 15.07.2024
evaluation matrix and request for resolution
plans to prospective resolution applicants

Nassau County International Cricket
Stadium to reach the Super § stage. After the

o

.| Last date for submission of resolution plans |14.08.2024

mateh, India captain Rohit Sharma admitted

>

.| Process email id to submit Expression of Interest | cirp.truevalue@gmail.com

that playing in New York was not the easiest
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Place: Nagpur

SD/-

IP Megha Agrawal

Resolution Professional

Partner in Synergy Insolvency Professional LLP
For Truevalue Engineering Private Limited
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of tasks. "It is a big relief; playing cricket
here wasn't easy. We had to stick through till
the end in all 3 games. Will take a lot of
confidence from these wins," Rohit Sharma
said. The drop-in surfaces at Nassau County
Stadium played inconsistently across the
eight games held there, with balls from the

disappointed after Babar Azam’s
men lost the match.Surya has won
my heart’The Pakistani fan was also
present in New York to watch
India’s match against the United
States (USA) on Wednesday. He
heaped praise on Suryakumar
Yadav, who scored an unbeaten 50
off 49 balls, helping India chase
down 111 and win the match by 7
wickets.“Surya has won my heart
today. Tractor ke paise India ne
vasool karva diye (I got my money’s
worth after seeing India)," the fan
added.India also made their way
through to the Super 8 after staying
unbeaten following Wednesday’s
win. Rohit Sharma’s men are
scheduled to play their last and final
Group A match on Saturday,
January 15 at the Central Broward
Regional Park Stadium Turf
Ground in Lauderhill, Florida.As

were not enough to save the day for
Pakistan. Mohammad Rizwan was greeted
with criticism as he threw his wicket away
to Jasprit Bumrah after scoring 31 runs off
44 balls. The fan, who witnessed the roller-
coaster ride in New York, said that he was

far as Pakistan are concerned, they are still
in with a chance of qualifying for the Super
8 after beating Canada by 7 wickets. Their
last match is against Ireland on June 16 in
Florida.

Arshdeep Singh contident of”

batting skills after facing ‘quickest’

Pakistan bowlers

Arshdeep Singh said that facing

their

matches having two points to their
name. The Babar Azam-led side is
heavily dependent on Ireland to beat
the USA in their last fixture to remain
in contention for the Super 8.
Rain could spoil Pakistan's party
However, if Ireland do manage to beat

win their last game against the same
opponent on June 16. Hence, the 2009 Arshdeep
champions can’t afford to get their last
match washed out as it will lead t0 ghah A fridi
elimination from

said
skyrocketed after facing the likes of Shaheen
, Haris Rauf, Mohammad Amir
the 3hd Naseem Shah.

that his confidence

Pakistan started their campaign with a

tournament.

shocking loss against the USA in the super
over. In their second fixture, they failed to
chase down a low score of 120 and lost the
match by six runs. Hence, inclement weather
in Florida will take the excitement out of the
tournament and will prove to be a hugeg

The left-hander said that he has been working
hard with batting coach Vikram Rathour.
Arshdeep talked about his batting prowess
after India defeated the United States (USA)
by 7 wickets on Wednesday in New York.“We
are always learning, always trying to get better

Andre Russell
chipped

hurdle in ICC’s attempt to promote the game

inthe USA.

momentum into the innings by taking 37
runs off the last 2 overs. Akeal Hosein,
and Romario Shepherd
short yet wuseful
contributions lower down the order.
Boult was the pick of the New Zealand
bowlers with figures of 4-1-16-3.
Southee and Ferguson accounted for 2

in with

scalps apiece.
Motie,
struggle

same length either rearing up or
skidding through to the keeper
unpredictably. Nassau County's &
pitch was notorious for its
unpredictable behaviour, which kept
batsmen and bowlers guessing.
Leading up to the match, pundits and
players speculated on how the pitch
would perform, with past encounters
offering little clarity on its
temperament. As the tournament
went on, the Nassau County pitch
developed a reputation for low-
scoring encounters filled with |
dramatic twists and turns. Previous *
matches at the venue saw teams
grappling with erratic bounce, uneven
surfaces, and challenging conditions that
tested their resilience and adaptability.

PACKED SCHEDULEOver 10 days, from

June 3 to June 12, New York hosted eight out
of the 16 matches allotted to the USA leg of
the World Cup. The schedule was
particularly gruelling towards the end, with
six matches, including the highly
anticipated India-Pakistan clash on June 9,
played on consecutive days. Such a packed
schedule is unprecedented in ICC event

Joseph make New Zealand

The Black Caps struggled throughout
their run-chase and were restricted to
139 for 9. Finn Allen scored 26 runs off
23 balls with 3 fours and a six before
Alzarri Joseph dismissed him. Joseph
also picked up the wickets of Southee,
Glenn Phillips and James Neesham to
finish with figures of 4-0-19-4.Left-
arm spinner Gudakesh Motie also
bowled his heart out with 3 wickets to
his name for 25 runs. On the back of
their spells, West Indies never allowed
the Kiwis to get ahead
match.Glenn Phillips scored 40 runs off
33 balls and threatened for a while.

With 33 runs needed off the last over,

Mitchell Santner hit Romario Shepherd for

3 sixes, but his efforts fell short of saving the

day for New Zealand.

at all the skills, be it bowling, batting, or
fielding, because you never know when the
team need those runs. It can be two runs, four
runs, anything. So, you just have to give your
best. And I am trying to work as hard as
possible with Vikram Bhai regarding my
batting as well,” Arshdeep said in the post-
match press conference.‘Went in after asking

Rohit Sharma’Arshdeep, who has only 43

T20I runs to his name at an average of 69, said

that he was so confident of his batting that he

in the

asked Rohit Sharma to promote him ahead of
Jasprit Bumrah, who has played a few handy
knocks for India.“And an instance from the
last game, Jassi Bhai was supposed to go
before me, but I just went in after asking
Rohit. They were surprised with it, but now I
told them I will go up regardless of whatever
you say. I will go at nine because I faced the
quickest bowlers in the last game. So yeah,
that's the plan now. I am very confident about
my batting. And be it fielding or bowling, you
just try to keep getting better,”
added.Arshdeep had a stupendous day with
the ball against the USA after he won the
Player of the Match award. He finished with
figures of 4-0-9-4 as India restricted their
opponents to
Suryakumar Yadav’s unbeaten 50 helped the

Arshdeep

110 for 8. Thereafter,

Men in Blue get home with 10 balls to spare.

history. The pitch at Nassau County
International Cricket Stadium, criticised for
its difficulty, consistently produced low-
scoring matches. The surface favoured pace
bowlers significantly, offering considerable
seam movement. Additionally, the stadium’s
expansive boundaries further compounded
the challenges for batters, turning the venue
intoapacer’s paradise.
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The Twenty20 World Cup organisers have

120 World Cup 2024: New Yok leg over hatters breathe asigh of relie

admitted problems with the
New York pitch after it was
described as dangerous and
batsmen were hit during India’s
match with Ireland. The drop-in
surfaces have played
inconsistently with balls from
the same length rearing up or
skidding through to the keeper.
Rohit Sharma, the India captain,
retired hurt when he was hit on
the shoulder against Ireland, and
Rishabh Pant also needed
lengthy treatment when he was
struck in the arm.India captain
Rohit Sharma incurred a new
injury concern during a practice session at
Cantiague Park in New York on Friday, just
days before the crucial T20 World Cup
match against Pakistan on Sunday. The
veteran opener, who had suffered a sore arm
and was forced to retire hurt during the
matchagainst Ireland on Wednesday, was hit
on his thumb by a throwdown from
specialist Nuwan in the nets. According to
reports, this incident prompted the BCCI to
file an "unofficial" complaint with the ICC
regarding the pitch conditions.



